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(d) if so, the number of doctors and air
hostesses in each plane during its flight ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN
SINGH) : (a) Smt. S. N. Gandhi expired
in an Indian Airlines plane when travelling
from Bombay to Calcutta.

(b) No, Sir. There is no Medical Officer
attached to the plane.

(c) There is no such provision, nor is it
practicable to provide a doctor for planes
on scheduled service.

(d) There are four Cabin Attendants in
Caravelle aircraft, two in Viscount, Sky-
master, HS-748 and Fokker Friendship and
one in Dakota aircraft. A Cabin Atten-
dant is either an air hostess or a steward.

CLOSURE OF SUEZ CANAL

5148. SHRI VIRENDRAKUMAR
SHAH : Will the Minister of TRANSPORT
AND SHIPPING be pleased to state the
details of the extra expenditure being borne
by Government on their shipments conse-
quent upon the closure of the Suez Canal ?

THE MINISTER OF TRANSPORT
AND SHIPPING (DR. V. K. R. V.
RAO) : Ap additional expenditure of about
Rs.. 1.65 crores per month is being incurred
on account of the higher freight charges
which have to be paid for  Government
imports from the West.

Soc10-ECONOMIC PROGRAMME 10 CURB

DiSINTEGRATING TENDENCIES

.5149. SHRI HIMATSINGKA : Will the
Mimister of HOME AFFAIRS be pleased
to state :

(a) the details of the socio-economic
programme formulated by Government to
tackle the disintegrating tendencies as
manifested in Shiva Sena in Maharashtra
and some other organisations in other parts
of the country;

(b) the steps taken or being taken to
implement the programme; and

(c) the time likely to be taken through
a programme to do away with such organi-
shtions ?
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THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : (a) to (c).
The social and economic problems of any
community or region can only be solved
by rapid economic development within the
framework of the Five Year Plans. It is
hoped that the National Integration Coun-
cil will devote thought to these problems
which aggravate linguism and regionalism.

RESERVATION FOR S.C. AND S.T.
CANDIDATES

5150. SHRI A. S. KASTURE : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) whether it is a fact that even in the
case of the reserved vacancies, the Sche-
duled Castes/Tribes candidates possessing
the minimum required qualifications are
not selected and vacancies are filled up by
non-scheduled  Castes/Tribes candidates;

(b) if so, whether Government propose
to invite applications for reserved vacan-
cies only from the Scheduled Castes/Tribes
candidates; and

(¢) if not, the other specific steps Gov-
crnment propose to take in this matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. S. RAMASWAMY) : (a) For appoint-
ment to the reserved vacancies, the Sche-
duled Caste and Scheduled Tribe candi-
dates., besides possessing the minimum
educational. qualifications prescribed for
appointment to the post concerned, have
to reach the minimum standard of compe-
tence considered necessary for that Service/
post. Scheduled Caste and Scheduled
Tribe candidates, who come up to the
required minimum standard, are selected.
Appointment of non-Scheduled Caste/
Tribe candidates can be made against the
remaining vacancies for which Scheduled
Caste and Scheduled Tribe candidates are
not available, after deserving such vacan-
cies, the reservation being carried forward
to two subsequent recruitment years.

(b) No, Sir. In advertisements, the num-
ber of vacancies reserved for Scheduled
Castes and Scheduled Tribes is specified.
Against vacancies reserved for Scheduled
Castes and Scheduled Tribes, the Schedufed
Caste/Tribe applicants only are considercd
in the first instance. Such of the Scheduled
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Caste/Tribe candidates who come up to the
required standard are selected. It is only
when there are no Scheduled Caste/Tribe
applicants, or if the applicants of these
categories are not found suitable for the
vacancies reserved for them, that others
are considered. If applications from Sche-
duled Caste/Tribe candidates only are in-
vited for the vacancies reserved for them,
in the event of there being no Scheduled
Caste/Tribe applicants, or of the unsuita-
bility of such applicants, the vacancies will

need to be readvertised, involving avoid-

able expenditure on advertisement and
delay in recruitment.

(c) Does not arise,
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